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.. 111 gradually be increased to Rs. 32 
by the sixth yea r. 

(C) It is not possible to give any 
correct estimute at this stage. This 
depends On (i) the availability of land 
(H) provision of basic civic amenities 
and (iii) the allotment of fundI. 

Falnll,. P1allnIDg ClblItIoI 

167. Dr. P. Srinivasan: 
8hrl Paramaslvan: 
8hrl Gokl1lananda Mohanl,.: 

Will the Minister of HealtII alld 
Famll,. Planning be pleased 10 slate: 

(a) Ihe number of family planning 
elinies functioning at the end of 1965, 
State-wise; 

(b) how many people ha"" beneflled 
fr'om th.se clinics, 8tale-w~; 

(c) how many sterH.alion were 
_de. Stale-wise; and 

(d) how many loops wer" dbtrl-
.... ted, State-wlse1 

The Mlnlsler of Health a.d Pamllr 
Planning (Dr. Buhn. Na,..r): (a) 
ttl td) .. The requited Informalion Is 
contained in the Slatements-l 10 IV, 
respectively laid on the Table. [Pla-
eed In LibraT1/. See No. LT-5486/661. 

Cal.alta Metropolltall S&IIlta..,. IIoat1ll 

&5a. Dr. Ranell S"n: 
Shrl Dlnen Bhattachary.: 

Will the Minister of Health anll 
.. mil,. Plann~ be plea.ed to state: 

(a) whelher the formation of Cal-
cutta Metropolitan Water and Sanila-
tlon Boa rd as proposed by the West 
Beng.1 Government has been lanetlon_ 
ed by the Union Government; and 

(b) If so, Ihe functions of thl! 
Bo.rd! 

n. Mlnl.t.r of Health .ftd Famn,. 
Pbnntn~ (Dr. s.olln. Na:rar): (al 
The Ca!cu:'a Melropolif,,, Wator and 
Sahit.tion Bill, 1966, which tnt .... alia 

provides for tile formation of a Board 
of Direc;ors, was pa..'>se-d by the West 
Ben~al State Legislature during Ita 
la!llt Se!~ion and is now awsittnR' the 
assent of the Governor and the Presi· 
dent's assent will no doubt be given. 

(b) The fun~tion. of the Calcutta 
Metmpolitan Water and SnnitatioR 
Authority, which will oonsist of " 
Board of Directors and a General 
Council, shall be the promotion anei 
operation of scheml'~ for water~~mp­

ply sewerage. drainage. ~pwage treat-
ment and dispOSAl or n'ght~)OiI in un-
sewered areas. 

The function. of the Aut<lOrily a". 
include the follow in,: 

(i) 10 control withdrnwal ~ 
undergrround water and rep_ 
late drilling of tube-wel~. 

(Ii) to prevent pollUtion of wa_ 
including water source, waWl" 
course or channel. 

(iii) to regulate trontment of In-
dustrial waste before dispolllll. 

Thermal Plant for K_I. 

859_ Shrl Mollammed Kay.: 
8hrl A. K. Gopa/all: 

WlII the Minister of IrI1ptloa ... 
Power be pleased to It.te: 

(a) whether the "ropooal for • 
thermal plant In Keral. was diocua_ 
with the PllII1ninll Commi.sion .. 
December, 1965; and 

(b) if so. Ihe nature of decil,oe 
reached! 

The Mlllister or Jrrlptl8fJ and 
Power (Sbrl FakhruddlD Ahmed): (0; 
The proposaJ wag informally dLqCUSR-
ed in th~ mpeting hell In the PI.,,-
nln~ Commis.sinn on the 16th J)"".m 
ber. 1965 to dl .... " .. the Annual Plaa 
or Keral. flr 1966-87. 

(b) No d _cj~il')n ,,",,15 t1ken in thia 
meet inl{ in re!q)f'Ct ot lh~ !K"heme. The 
p;-oposal h,q b"en n18red hr>fore th@ 
A~vi.nrv Committpe on Trril!.liM>, 
Flood Control and Power Proj""ts for 
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eonaideration at its next meetini to 
be held by end of this month. 

8crrlet AssIataaee tor I'oarih Plaa 

110. Shri Vlahwa Nath Panlley: 
Shri Ramaehandra maD: 
Shrl Dholesbwar Meena: 
Shri Sldheshwar Prasad: 
Shri D. C. Sharma: 
ShrlmaU Savitrl NIpm: 

Will the Minister of PlaDDia&" be 
pleased to refer to the reply iiven to 
Starred Question No. 36 on 'he 4th 
November, 1965 and state: 

(a) whether Soviet expert. have 
discussed technical and other matter1l 
after visiting some places in lfldia In 
connection with ,ule Soviet assistance 
tor the Fourth Five Year Plan and 
IIIlbmitted their report to the Indian 
Government; 

(b) it so. ,the main feature. of the 
report; and 

. \ c) the kind of a .. istance which 
Russia has agreed to live for India', 
Fourth Plan! 

The Minister of Plaan1Dr (Shri 
&loka Mehta): (a) to (c). Yes, Sir. 
The Soviet experts haVe had techni-
cal discussions in connection with fur-
ther Soviet assistance. The question 
of Soviet assistance to India during 
the Fourth Five Year Plan is now 
under consideration of the Soviet 
authorities. 

Vlku Dal 

161. Shri Vlahwa Nath Pandey: 
Shri Ramaehandra maD: 
Shri DhuJeshwar M_: 

Will the Minister of P1aDD~ be 
ple .... ed to reler to the reply given to 
Starred Queslion No. 41 on the 4th 
November, 1965 and state: 

(a) whether the scheme to consti-
tute a Vikas Dal to work in village. 
to push developm~ at the "... .. 
roots has since been considered by 
Government; 

(b) it so, the main features of the 
scheme; 

(c) when it I. likely to be eonati-
tuted; and 

(d) ,the total co.t 01 the scheme? 

The Minister of Plannlnr (Shrl 
A80ka Mehta): (a) A tentative 
scheme was under preparation but., in 
view of the emergency. it was de<'id ... 
ed not to proceed with it at present 

(b) to (d), Do not arise. 

Kotbarndem Thermal Power Stau.. 

382. Shrimatl LaUbmiDnthamma: 
Will the Minister of IrrIratio. and 

Power be pleased to state: 

(a) how many M.Ws. of Power ill 
expected to be generated by the end 
of Fourth plan at Kothagudem Ther-
mal Power Station; 

(b) how much coal i. required for 
the generation of the expected power; 
and 

(c) the arrangements made to pt 
the required coal? 

The Minister of Irrigation anll 
Power (Shrt Fakhruddin Ahmed): 
(a) The generating capacity at the 
Kothagudem Thermal Power Station 
by the end of the Fourth Plan is 
expected to be 240 MW. 

(b) The coal requirement is esti-
mated at 1.5 million tonn"" annually. 

(e) Ye •. 

Nizamnddlo Brt4re, Delhi 
US. Shrl Kajrolkar: 

Shrl Bnkam C1wI4 
Kachhavalya: 

Shrt Balle: 
SbrI D. N. '1'111'&1'7: 

Will the lilinl.t.r of Health and 
Family PIaan1Dr be pleased to atate: 

(a) whether it is a fact that the 
completion of the Nizamuddin bridge, 
Delhi was delayed; 

(b) It so, the re .... ns therefor; and 




